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Distribution of Evacuee Lands to 
Harijans in Punjab

3607. SHRI B. S. BHAURA : Will the 
Minister of LABOUR AND REHABILI
TATION be pleased to state :

(a) whether Central Government have 
given evacuee lands to the Government of

Punjab under a package deal for distri
bution among the Harijans of that area;

(b) if so, the area so far distributed 
(acre-wise);

(c) the terms and conditions of the said 
package deal;

(d) whethct Punjab Government have 
failed to fulfil the terms and conditions of 
the said deal; and

(e) if so, tho reaction of Central Govern
ment thereto ?

THE M1N1STHR OF LABOUR AND 
REHABILITATION (SHRI R. K. KHA- 
DILKAR): (a) and (b) No Su. Surplus 

evacuee agricultural land in Punjab was tiam- 
ferred to the State Government of undi
vided Punjab in June, 1961. No conditions 
were imposed regarding the disposal of the 
land by the State Government. Howe\ cr, m 
the year 1964-65, the State Government of 
undivided Punjab decided that all land, 
excepting the land falling under certain ex
cepted categories should be disposed to 
members of Scheduled Castes in restricted 
auctions. A statement showing the district- 
wise position of evacuee lands sold to mem
bers of Scheduled Castes in restricted auc
tions is laid on the Table of the House 
\Placed in Library See. No. LT-569/171]

(c) to (e). Do not arise.

Yield of Forest Timber

3608. SHRI B. S. BHAURA : Will 
the Minister of AGRICULTURE be pleas- 
ed to state:

(a) the per hectare yield of forest tim-
ber in India, as compared to Japan, Pakis-
tan* Malayasia and Burma; and
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(b) the steps being taken to improve the 
yield ?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI SHER SING H ): (a) Based on 
the information available in regard 
to forested land and production of 
timber therefrom, per hectare yield of forest 
timber in India as compared to Japan, 
Pakistan, MalayasiH and Burma works out 
as below

Country

India

Japan

Pakistan

Yield per Ha. 
(Cubic Meiers)

o.?s

2.33

0.89

(1) Raising concentrated plantations of 
fast-growing and other economic 
species of industrial importance. 
From the beginning of the First Five 
Year Plan to 1968*69, 1.52 million 
hectares for plantations of above 
species have been raised. Another 
0.88 million hectares of these plan- 
tations are proposed to be raised 
during the current Fourth Five Year 
Plan period.

(2) Rehabilitation 
forests.

of the degraded

(3) Adoption of better and more inten
sive management techniques and 
tending operations.

(4) Complete extraction of all materials 
felled by us of modern logging tech
niques and equipment.

Malayasia 0.40

Burma ... 0.07

Hus, howe\er, may not give correct 
comparative picture of the situation as ob
taining in India, Japan, Pakistan, Mulayasia 
and Burma, because all the forest are a& 
not equiproductive or uniformly stocked, 
being located in widely varying climatic 
and soil conditions. The yield irom forests 
also depends on various factors like (i) the 
species and the type of forest crop-natural 
or artificial, (ii) density of forest crop,
(iii) type of management for which the 
forest crops are principally managed.
(iv) market requirements and end-use patt
ern, (v) biotic factors such as grazing, 
forest fires, etc., (vi) accessibility of the 
area for working, (vii) individual rights 
and privileges of the populace staying 
within and on fringe of the forests.

(b) The following steps are being taken 
t0 improve the yield *

(5) Full and rational utilisation of alt 
the species available, whether pri
mary of secondary, by improving 
upon the wood conversion tech
niques, wood seasoning and preser
vation treatment.

(6) Improvement of communications 
and other infra-structure.

Research Conducted by Forest Re
search Institute, Dehra Dun, V. P.

3609. SHRI B. S. BHAURA : Will the 
Minister of AGRICULTURE be pleased 
to state :

(a) whether the Forest Research Insti
tute* Dehra Dun is working research 
schemes specifically for increasing produc* 
tivity of forests and for rational utilisation 
of non-conventional timber by suitable 
treatments; aftd




